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IN THE CENTRAL ADiiINISTRTIvE TRIBUNAL 

	

GUWHATI BENCH 	GU'AHATI 

ORDER SHEIT 
APPLICATION NO, 

pljcant (s) 	4,i 

JpOnden.(s). !44V 

v0Cate fo ApUcant(s) /Yr. 'Y - cv: b .  £ 	t 	z, 	- 
Vocate for REspondflt(-J) 

Ordroh;Tr1 

r7T  
30.3.01 	. Application is admitted. 	N 

Call for the records. Issue usual 
I notice. 

1 	 List on 1.5.01 for written 
7 	 : 	 stitement and further orders. 

for ¼s 	- 	
I 

flO/B) f 	2 - 	 - 
fte 0/ 

Member 	 Vice."Chairmai 
• 	1 	g 

Ake 
ILA

•  

() 	
1.5,l 	List on 4.6.2001 to enable 00000000000

I 	the respondents to file written 
* 

. 	
statement. 

1 	 - o 	• 	 Member 	 Vice..chairman 
•., 	 bb 

opo?4 	4.6.2001 	Three weeks. time al1otied to the  

} / 	 . respondents for filing of itten 
Z9 3 statement. 

/30 i 	-/ f //-2°-/ 	 . 	 L18 	for orders on 21...62001. 

Member 	 Vice -Chairman 

bb 

& b 
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2.7.2001 	Mr.A.b R3y, learned 

raapondants seeks time to file heitten As .z*. 
- 

foar weOs time is allowed to the?esPondet \t] 
to file written etatment. List for order on 31.7.0$ 

• 	 ••. 	

• .• 

Member 

bb 

31.7.01 
	

List after 4 weeks to enable the respondents 

to file wrItter statement. 

List' on 30-8-2001 for order. 

6 - 

a: 

Membar , 
	 Vice-chairman 

mb 

30.8 001 	Present $ Mr.Justics- D.N.Chow.dhury, 
Vice-Chairman. 

The sanction of the Presidenttc the 

upgradation of pay scale of teachers in Assam 

Rifea with effect from 1.1.96 was csmmunjcated 

to Oltectore General, Assam Rifles wide memo 

No. 11.27013/35/99-cr IV. 8 the said memo 
z- h—i 

the scales of Junior Teacher Rs. 4000-5000/-' 
I' 	• 	 / 

	

and Senior Teacher 	S000-8000/have been 

revised to /% Rs. 4500-7000/- and .5500-9000/-

respectively. The MInistry of Home Affairs 

further communicated the some to Ministry of 

by memo no. 811/rin.II/2001 dated 

8.6.2001. A copy of the order is place'd on 

record. This information communicated to us 

by Mr. A.D,b Roy, l,arn,ed Sr.C.G.S.C, which 
was also shown to .I.handa, learned counsel 

for the applipant.The application thuhas 

- come 	OIi Ths' pp1icat ibn-thusrtands 

d bf a 	f disposA  itiEttiàU. 

There shaU, however, be no order as 

to costs. 

a' 

a- 

S 

Vice-Chairman 

mb 
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IN THE CENTRAL ADNINISTRATIVE TRIBUNAL 

GUtJAHATI BENCH ::: CUWAHATI 

An applicatLon under 5ecton 19 of the Admn1stratLve 

Teibunals Act, 1985 ). 

i1e of the Case 	 : 	O.A. No. 	12- 2- 	J2001 

h'j Biten Kr. Deb & 

28 others. 	 : 	Applicants. 

Un'on of India & Others 	; 	Respondents. 

H LLE_X_ 

Si. No. Annexure 	Particulars Pa dle No 

1.. 	 Application 
	 I - 

ZJ - 	 Verification 
	 2:' 

3. 	 I 

4., 	 2 

5 3 

6. 4 

7 I  5 

6 

7 

ió. 8 

tI. 9 

Extract Notification dt. 	13.9.86 

Extract of 4th Pay Commission 

report. 

extract of 5th C.P.C. 	report. 0 

Circular dated 7.8.98. - 

Letter dated 1,10. 	98. 

Judgement and order dt. 	14.12.2000. 

Representation dated 11.8.98 

Order dated 12.8.87 - 

letter dated 	12.10.98 

bLL-A— 	L4A 	/.. 16. .S 54, 

Filed by 

Advocate. 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

GUWAHATI BENCH 

(An Application under Section 19 of-the Administrative 

Tribunals Act, 1985). 

0.A.No. 200 

BETWEEN 

Shri Bitari Kumar Deb 
I 

Son.of Late B.K.Deb 

7,Assarn Rifles, 

C/o 99 APO, 

Thoubal, Manipur. 

Shrj A. Mahendra Kumar 

Son of tate A.R.Singh 

7, Assam Rifles, 

C/o 99 APó, 

Thoubal, Manipur. 

Shri B.N.S. Yadav, 

Son of 5hri R.S.Yadav 

1-7 Assarn Rifles, do 99 APO, 

• 	Imphal, Manipur. 

4• 	Shri G.B.S. Thapa, 

Son of Shri Ganga •Singh, 

17 Assam Rifles, C/o .  99 APU, 

Imphal, Manipur,, 

5. 	SmtI Urrnila Devi 

Daughter of Shri Bansi Lal 

17, Assam Rifles, C/o 99 APO, 

Imphal, Manipur. 	 - 

COfltä 

pe~tcn k.AI  
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6, 	Srntj Swapna Dey 

Dauahter of R.C.Dey 

17Assam Rifl es , C/o 99 Apo, 

Imphal, Manipur. 	 V  

. 	Shitj W.Jomi Bibanta DevI 

V 	 Wife of W. Sbotaba Singh, 

17 Assam Rif1s, C/o 99 APO 

Imphal, Manipur. 

8, 	Shrj Prem Lal Libu, 

Son of 5hri G.L. Lirnbu 

12 Assam Rifles C/o 99 APO 

Imphal, Manipur, 

9. 	Shri Saul Kumar Choudhury, 

V 	 Son of Late K.R.Chozdhury 

12 Assam Rifles, C/o 99 APO 

Irnphal, Manipur 

V 	 10. Shri Satya Narayan Prasad 

V 	 Son of Late Jagdeo Prasad 

21 Assam Rifles, c/o 99 APO 

Manipur. 

Smti Bva Talu]cdar 

Daughter of Late Maridhar Changmai 

21 Assam Rifles, C/o 99 AP0 

Jwaiamukhj, Manipur., 

Smtj Manju Deb Choudhury 

V 	 V 	 Daughter of Shri N.K,Majurnder 

21 Assam Rifles, C/o 99 APO. 

Contd,.., 

r)'s-
23tr) 
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Smt± Dev Maya Subba, 

Daughter of Late K.B. Limbu 

21 Assam ifles, 

CØ/o 99 APO 

Shri Darbari Prasad 

Son of Late Nandan Prasad 

i3 l  Assam Rifles, 

C/o 99 APO 

Maram, Manipu.r. 

Smti Shail Kuniari Ch.auby 

Daughter of 5hri Ram fishram Upadhyaya 

3 Assam R±fl€5, C/o 99 APO 

Manipur. 

Shrj Shajfuddjn Ahmed 

Son of Shri Meseruddin Ahind 

3 Asj Rifles /o 99 APO 

IKohima, Nagaland. 

Smti Nell Deb 

DauTphter of 5hri K.K. Pau1 

29 Assam ifles, 

C/o 99 APO. 

Shri Ram Nagina Prasad 

5on of Late Ram Sewak Prasad 

• 27, Assam Rifles C/o 99 APQ 

Ghaspani Naaaland. 

Shri Simon Mathew 

5on of 3hri Matheu Simon 

• 27 'ssam Rifles, /o 99 APO 

haspanj, Nagalnd. 	
Contd.., 
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20. Si-nti Nita Choudhury 

Daughter of Shri G.C.Pau]. 

A. R.Te C. 

timapur, Nagaland, 

21, Snti Chandrilca S. 

Wife of Shri V.1<. Sukumaranan 

29, Assam Rifles, 

C/o99ApQ 

hri Shatrugi-pn Prasad 

Son of Late Kewal Prasad 

24 Assam Rifl es  

C/o 99 APO 

bkha, Nagaland, 

Shri P.R. Bhardwaj 

Son of Late M.C. Bhardwaj 

24 Assam Rifles, do .99 APO 

Wokha, Nagaland. 
.1 

Shri M.K.Purkayastha 

son of Late Gopesh Kar Purkayestha, 

24 Assam Rifles, d/o 99 APO 

Wokha, Nagaland. 

5hri Arun Kumar Rajak 

Son, of hri Fakir Chand Rajak 

24 Assarn Rifles, C/o 99 APO 

Wokha, Nagaland. 

Shri Prern Singh Parwan, 

3on of Shri U.S. Parswan 

24 Assam  Rifles, c/o 99 APO, 

okha, Nagaland 

Contd... 

P 6 
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ShrI Satayandta Kurnar 8ingh 

27 Assam Rif1e 	/0 99AP0 

Ghaspani, Nagaland. 

Srnti Nalini Chettrj 

21, Assam ifles, 

C/o 99 APO, 

Jwalarnelchi. 

hri Debashis Roy 

21 Assam Rifles, do 99 APO, 

Jwaiamelhj. 

.Applicants 

-AND- 

 Union of India 

Through the Secretarty to the 

Government of India, Ministry 

of Home affairs, New Delhi.. 

 The Djreàtor Gen -a1 of 

Assam hifles, 	Shillthng-793011 

3. •  The Comjnandant, 

7 Assarn Rifles, 

C/o 99 APO. 

4. The Commandant, 

17 Assam Rifles 

C/ 	99APo. 

5 • T he Commandant 

12 Assam Rifles, 

C/o 99 APO 

- 	
Cofltd,.. •  

kTr 
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The Commandant 

21 Assam Rifles, 

c/U 99 APO. 

The Commandant, 

3 Assam Rifles, 

dO 99 APO. 

B. 	The Commandant, 

29 Assam Rifles, 

C/U 99 APO. 

The Commandant 

27 Assam Rifles, 

C/U. 99 APO. 

The Commandant, 

24 Assam Rifles, 

C/a 99 APO 	 ..... Respondents. 

DETAILS OF APPLLCAT ION 

Particulars of orders against which this application 

is made. 

This application is made against the action of the 

Respondents depriving the applicants, Primary School Teachers 

(For short PST) of Assam Rifles of getting the benefit of 

corresponding revised pay scale on the recommendation of the 

5th Central Pay Commission. The representatiorts of the applicants 

to the Respondents to that effect were all turned down in view 

of a OGAR Sig. No. A.3180 dated 14.10.98 communicated vide No. 

11052/19/A/98/2085 dated 19.10.1998 praying for a direction 

for payment of mg higher revised scale of Rs. 4500-7000 in the 

light of the decision passed in O.A. No. 13/99 dt. 15.12.2000. 

urisdica ion of the Tribunal. 

The applicants declare that the subject matter of 

the application faUs within the jurisdiction of the 

Contd. 
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Tribunal. The applicants are civilian employees serving 

in Assarn Rifles and as such fall within the jurisdiction 

of this Tribunal. 

Limitation  

The  applicants further declare that the applica-

tion is within the limitation prescribed under SecEion 

21 of the Administrative Tribunals. Act, 1985 due to the 

sustained pecuniary loss they have been suffering 

under continuous cause of action. 

Facts of the Case. 

4.1 	That the applicants are citizens of India and 

as such are entitled to all the rights and privileges 

guaranteed by the Constitution of India. 

4.2 	That the applicants were initially appointed under 

the Respondents as Primiary School Teachers (PsT) on 

different dates with the pay scales as admissible under 

the rules then existing and were posted at different 

schobt under the Assam Rifles. It is stated that the 

Director General of Assani Rifle5 has adopted the pay 

structure of the Central Government since its inception. 

	

4.3 	That your applicants state that the cause of action 

and the relief sought for in this application are common 

and therefore the applicants pray before the Moilble 

Tribunal for permittng them to move this applicatioj 

jointly in a single application under the provision of 

Rule 4 (5) (a) of the Central Administrative Tribunal 

(procedure) Rules, 1987. 

	

4.4 	That the Government of India, in the year 1986, 

revised the pay scale of the Central Governmnt employees 
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pursuant to the recommendation of the 4th Central Pay Commission 

Consequently, the Government of India, Ministry of Finance, vide 

notification dated 13.9.86 approved new pay scales for Group B.C. 

and D Central Government Employees in pursuance whereof the appli-

cants were placed in the revised pay scale of Rs. 1200-2040/- 

	

4.5 	That the applicants were so placed by the respondents 

in terms of the Government of India's notification dated 13.9.96 

under item V of the 1st Schedule Part B. since they were found to 

have been possessing the requisite qualifications of the Primary 

School Teacher (PST) and accordingly they were given the revised 

pay scale of Rs. 1200-2040/- with effect from 1.11.86/- their 
date of joining as the case may be. 

A copy of the Extract Notification dated 13.9.96 is 

enclosed as Annexure 	I and Extract of 4th Pay Commi- 

ssion report are enclosed as Annexure - 2. 

	

4.6 	That, subsequently, the 5th Central Pay Commission 

• recommended for further revision of pay of Central Government 

Employees and as per its recomrnendaions the scale of pay of 

Rs. 1200-2040/- of Primary School Teachers was revised to 

Rs. 4500-7000/- in terms of Ministry of Finance Notification 

'dated 30.9.97 as communicated in part 'B' of the Notification. 

4.7 	That the applicants were entitled to the said revised 

:scale of pay of Rs. 4500- 7000/-. But unfortunately they were 

were instead, placed in a lower scale of Rs. 4000 - 6000/- 

only in terms of Part 'A' of the Notification dated 30.9.97 

which does not find any place wheresoever the scales recommended 

by the 5th £IJ C.P.C. for teachers. 

Ccrjrd.... 
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Thus being aggrieved y and dissatisfied with 

non-payment of the entitled revised scale of pay the 

applicants in their individual capacity preferred 

applications to the concerIrespondents for justice 

but to no avail. In this connection it is stated that 

applicant No.1 submitted his representation dated 

11.8.1998, after issuance of the Notification dated 

30. 9. 97 issued by the Ministry of finance granting 

scale of Rs. 4500-7000/ for Primary Teachers in terms 

of Part 'B' of the Notification dated 30.9.971similarly 

other applicants also approached the DGAR, Shillon 

for.grant of appropriate higher revised scale but 

surprisingly, DGAR Shillong vide letter bearing No. 

A/1-?/87/p/264 dated 1.9.98 informed Headquarters 'B' 

range Assam Rifles,C/o 99 AP0 the units/Ranges Headquarters 

are forwarded application/representations of Teaching 

staff of Assam 'ifles for granting higher pay scale. 

In this contex4 clarification is given by the Ministry 

of Home Affairs that pay scale rentioned in Part B of 

ccs(Rp) Rules 1986 is applicable to teachers .of All 

Union Territories (except Chandigarh) and Central Organ!- 

sation like Kendriya Vidyalaya Sangathan etc. are not 

applicable to Assam Rifles Teachers. 

It is further statedin the said letter dated 

21.9.98 which is communicated vide letter No. V0112012/56/ 

98-A/0791 dated 12.10.98 that higher pay scale were 

granted to a few teaching staff of ssam 1ifles erroneously 
\ 

	

	
due to wrQng interpretation of Government Notification 

vide Part 'B of CCS(Rp) Rules 1986 as such necesary 

\r SJ 
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action for effecting recoveries will be intimated in 

due course. 

It is also stated in view of the clarification the 

Range Headquarters and Unit Officers not to forward 

any representation on this subject, this decision of 

Ministry of Home Affairs communicated vide letter dated 

21.9.98 was challenged before this Hon'ble Tribunal 

through O.A. No. 13 of 1999 by Shri 3 .N.Jha (TGT) of 

Assam Rifles and this Hon'bje Tribunal , was pleased to 

set aside and quash the arbitrary decisionfor not 

extending the benefit of pay scale contained in PartB* 

of the Government Notification of CCS(Rp) Rules 1986 

vide Judgement and order dated 15.12.2000 passed in 

O.A. 1.3/99 as such the present applicant who are denied 

the benefit of revised higher pay scale of Rs. 4500-7000 

Contained in Part B of Government Notification 13.9.97 

and also circulated by the Ministry of HGman Resoruce 

vide GI,MHRj, Deptt. of Education, Cir. Lr. No. P.5-14/97-

UT.I dated 7.8.98 are 	t entitled to in view of the 

decision passed by this Hon'ble Tribunal in O.A. No. 13 of 

1999, therefore finding no other alternative applicants 

approaching this Hon'ble Tribunal prayinq for a direction 

for grant of higher' revised pay scale of Rs.4500_7000 in 

terms of the aforesaid Government Circlar in place of 

Rs, 4000-6000/_. 

* It is stated that due to non receipt of appropriate 

scale all the applicants are incurring finaflcial loss 

each and every month and at as continuous cause action 

till the applicants are settled with the appropriate 

Contd... 
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higher revised pay scale. It is ought to be mentioned 

here that DGAR had already instructed the Range Head 

Hqarters/Unjts not to forward any representation regarding 

grant of revised higher pay scale contained in Part t  

in the compelling circumstances applicants approaching 

Hon'ble Tribunal for grant of benefit of therevised 

pay scale as has been mentioned in Part 1 8 1  of the 
Notfication staged above. 

Copy of the Extract 5th Central Pay Commission 

circular dated 7.8.98 and letter dated 12.10.98, 

Judgement & Order dated 15.12.2000 passed in O.R. 
'-' 

No. 13/99 are enclosed as nnexures- 3, 4, 5, 6 oJ?. 

respect ively. 

4.8 	 That the applicants beg to state that they are 

having requisite qualification5 so as to be entitled 

to the scale of Rs. 4500-7000 since they had been enjoying 

the corresponding pre—revised scale of Rs. 1200-2040/- 

which wa s given to them pursuant to the 4th C.P.C. in  comm 
consonance with the provisions of Part B of the 1st 

Schedule only. 	The applicants crave leave of this 
Hon'ble Tribunal to produce and rely upon the Revision 
of pay Rules of 4th Central Pay Commission at the time of 
hearing, if necessary. 

4.9 	 That the applicants beg to state that the reco- 

mmendations of the National Commission on Teacher under the 

Chairmanship of Prof. D.P. ChottopacJhyaya were considered 

by the Government of India and implementation of L new 

pay structure was ordered wide 	letter No. F-5-160/86 

dated 12.8.87. This order laid down three tier scales of 

each category of teachers on time bound basis in view of 

Contd. . . 



II.Trained 
Graduafe 
Teacher (TOT) 

I. Primary 
School 
Teacher (PST) 

R5.1200-2040 Rs.1400-2600 

Rs. 1400-2600 .Rs. 1640-2900 

Rs. 1640-2900 

Rs. 2000-2500 

III. Post Gra- Rs.1540-2900 Rs.2000-3500 
duate Teacher 
(GT) 

Rs. 2 200-4000 

-12- 

the stagnated promotional avenues in teaching profession. 

These scales were - 

Designation 	Entry ,Scale 	Senior Scale 	Sélction gr. 
after 12 yrs. scale after 

24 yrs.. 

Copy of the aforesaid order dated 12.8.87 is 

annexed as Annexure__. 

4.10 	That the applicants state that similarly recommen 

dations of the 5th Central Pay Cornsrjssri and after 

taking into consideration the report of the: National 
S 	

Cs0 on Teachers, the Government of India vide 

Notification dated 309,97 revised the earlier pay scales 

of teachers in the following manner : 

Designa•b•jon 	Entry scale 	Senior 	Selection gr. 
scale 	scale- 

PST 	 Rs.4500_7000 	5000-800 	5500-9000 
TOT 	 .5500-9000 	6500-10500 	7500-12000 
POT 	 P3.650010500 7500-1200 	800013500 

tom above, it would be clear that the minimum 

scale of the applicants (PST) even at 	-&ke- level stands 

to Rs.4500_7000 and not Rs. 4000-6000 as given to the applj 

cants 

31L1 	Ai 
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4.11 	That the isaanoee involved in the instat ease 

were earlier dealt ka by the Hon'ble Tribunal vide 0.A. No. 

13/99 and the Hon'ble Tribunal was pleased to diapeed of 

the case direct 
IYThe Respondents to extend the benefit of 

! the pay scale as was prayed for to that applicant in terms 

of item V of let Schedule Part B 

	

4.12 	That it is stated that the applicants approached 

the authorities individually by filing representation for grant 

of higher revised scale of Bs. 4,500 - 7000/- contained in part B 

of the notification dated 30.9.97 and also contained in the 

circular dated 7.8.98 issued by the Department of Education,, 

Ministry of Human Resource, New Delhi for maintaining uniformity 

in the pay scale of teachers serving in different school under 

the Govt. of India but surprisingly again vide letter dated 

11052/19/A/98/2085 dated 19.10.98, it is communicated that in 

terms of DGAR si&ial No. A/3/80 dated 14.10.98, corresponding 

pay scale is not admissible to Hindi/Junior teacher of Assam 

Rifles, in.terms of DGAR letter dated 21 .9.98, which was again 

. communicated vide letter bearing no. 11 052/19/A/98/2058 dated 

' 13.10.98 wherein, it is firther stated that the corresponding 

scale in the terms of Govt. Notification vide part'B' of 005 

(RP)Rules 1986 is not admissible. This decision of the 

Ministry of Home Affairs communicated by the DGAR vide letter 

dated 21 .9 .98 is highly arbitrary, unfair, illegal and the 

same is contrary to fundamental Rule and the denial of highe' 

revised pay scale to the applicants is a continuous wrong which 

.1 gives rise of cause of action in each and every month for 

non sanction of appropriate scale in terms of notification 

dated 30.9.97 and circular dated 7.8.98. However, this 
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Hon 'ble Tribunal in 0 .A • 13/99 decided on 1 5.12.2000 held 

that the teachers serving in Assam Rifles are also entitled 

to corresponding scale of pay as contained in part B of the 
/ 

Notjfjca IOn dated 30.9.97 and in terms of circular dated 

7.8.98 as such the Hon 'ble Tribunal be Pleased to direct 

the respondents to pay scale of Ps. 4500-7000/- instead of 

Ps. 4000-6000 from the date the scale of Ps. 4000-6000 
18 

sanctioned in the light of the judgement and order dated 

15.12.2000 passed In 0.A. No. 13/99. 

Copy of the letter dated 13.10.98 and 19.10.98 are 

annexed herewith and marked as Annexure - 9 and 10. 
4.13. 	That this application filed bonafjde and for the 

I ends of justice. 

5. 	 u 	
sions; 

5.1 	
For that the applicants being entitled, were rightly 

placed in the pay scale Of Primary School Tecbers of 

Rs. 1200-2040 (Pre -revised) and therefore are entitled 

to the corresponding revised scale of Rs.45 00-7000/_ 

5.2 For that, the placement of the applicts in a pay 

scale lower than the entitled one amounts to force 

labour and the same is contrary to the provisions of law. b .3 	
For that giving of a scale lower than the rationally 

prescribed one, tentamounts to demotjo in the time 

scale of pay which is grossly unjustified and untenable. 

.4 	
For that the action of the respondents in. denying the 

applicants the approved and legitimate scale is not in 

conformity with the Government directives ,  reflected 

in the revised scales and is violative of article 14 

and 16 of the Constitj 
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5.5 	For that due to non sanction of higher scale 

to the applicants they are getting less salary 

and it is a continuous wrong. 

5.6 	For that the case of the applicants is squarely 

covered by the rkaoxmgxt decision of this Hon'ble 

Tribunal passed in O.A. No. 13/99 and the 

applicants are being similarly circurrtstance 

are entitled to similar benefits. 

6. 	Details of Remedies Exhausted. 

That your applicants state that they have no 

other alternative and other efficacious remedy than to 

file this application. 

7 • 	Ma tter not 2reviouslyfi led or pendingij with 

any other court/Tribunal. 

The applicants further declare that they have 

not previously filed any application, wtit petition or 

suit regarding the matter in respect of which this 

application has been made, before any court or any other 

authority or any other Bench of the Tribunal nor any 

such applicat,ion, writ petition or suit is pending 

before any of them. 

8. 	Reliefs sot_for: 

Under the facts and circumstances of the 

case the applicants pray for the following reliefs : 

8.1 	hat the respondents be directed to place 

the applicants in the appropriate revised pay 

scale of Rs. 4500-7000 which is applicable for 

the Primary Teacher instead of the scale of 

Rs. 4000-6000 with effect from the respective 

Contd... 
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dates on which they have been placed in the 

scale of Rs.4500-7000 in terms of Part B of 

revised pay schedule and also in terms of MHA 

Circular dated 7.8.1998. 

	

8.2 	That the respondents be directed to pay the 

difference of arrear pay and allowances to the 

applicants in the scale of Rs, 4500-7000 with 

all consequential service benefits, 

83 	Cost of the application. 

	

8.4 	Any other relief or reliefs to which the appli- 

cants are deemed to be entitled by the Hontble 

Tribunal under the facts and circumstances of 

the case. 

The above reliefs are prayed on the grounds 

stated in paragraph 5 of the application and if the 

same are not granted, the applicants would suffer irrepar-

able loss and injury. 

9 	 er±mre1iefsayed for 

Pending disposal of this application, an observa-

tion be madd that pendency of this application shall not 

be a bar for the respondents to extend the relief(s) 

prayed for by the applicants, more Particularly in view 

of the Section 19(4) of the Administrative Tribunals 

Act, 1985 and the applicants pray for eary disposal of 

this application. 

10. 

That this application is filed through advocate. 

	

11, 	Details of Indian Postal Order. 

Postal OrderNo 

Date of i s sue 	 : 	) OJ 

Contd... 
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1±1. 	Issued from 	: G.P.O, Guwahatj, 

iv. 	Payable at 	: G.P.O, Guwahati 

12, 	Details of Enclosures : 

As stated in the Index, 

Verification 
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VERIFICATION 

S 

I, Shrj Bitarrt Kumar Deb, son of Late B.K. 

Deb, aged about 	years, working as Primary School 

Teacher, 7 Assam Rifles, C/o 99 APO, Thoubal, Manipur 

one of the applicants in this application do hereby 

V&ify and declare that the statements made thn paragraphs 

1 to 4 and 6 to 12 are true to my knowledge and those 

made in paragraph 5 are the legal advice which I believe 

to be true, and I have not suppressed any material, 

fact. I have also been authorised to sign this veifjca_ 

tion on behalf of the other applicants. 

And I sign this verification on this the22) day 

of March, 2001. 

Signature 

/ 
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Rs. 
2. SectIon Offlcer (SGY •775•35-880-40-1000 

Accountant (SG)/. 

Junior Accounts' 
Officer (5(J): 

V. TEACHING STAFF 

Ps. 
2000-60-2300-E13 -75.3200 
(Functional Grade requiting prornodon as per normal 
procedure.) 

The existing incumbents in the Selection Grade will be 
allowed the nviscd scale of Rs.2O00-600-2300-EB-5-3200 a 
personal to them. 

Primary School 330- 10-350-EB-380.i 5-500-EB- 15-560 1200-30-1 560-EB-40-2040' 
ieacher.' 

 Trained Graduate . 440-20-500-EB.25-700-EB-.25.750 1100-40-1600-50.2300- 
Teacher/Head EB-60-2600 

•Master,Primary School 
 Post Graduate 550-25-750-EB-30-900 1640-60-2600.EB.75-290() 

Teacher/Head 
Mager,MIddle 
School 

 Primary School 530-20-630 	 S  1400-40-1600-50-2300-EB- 
Teacher (SC) . 60-2600 

5.. TraIned Graduate 740-35-880 1.640-60-2600-EB.75-2900 
Teacher(SG 
Head Master, 
Primary School(SC) 

6. Post Graduate 775-35-880-40-1000 2000- 60-2300-EB-75-3200. 
Teacher(SG 100-3500 
Head Master, 
MddleSchool(SG) 
VIce-Principal / 	650-30-740-35-810- 2000-60-2300-EB-75- 
Head Master 	EB-35-88040-1000- 3200-100-3500 

EB40- 1200 
VI. LABORATORY TECHNiCIANS I  

Laboratory Assistant 380-1 2-500-EB-15-560 
(Directorat of Mar- 
keting and Inspection) 	 . 1400-40-1800-EB.50-2300 
junior Chemist 	425-15-500-EB-15-560- 
DIreciorate of Mar- 20-70 

keting. and Inspection) 
Laboratory Altendant225-5-260-6-290-EB. 
(Central Revenue 	6-308 
Control Laboratories) 	 . 950-20-1 150-EB.25-l400 
Laboratory Attendant 60-6-326-EB-8-350 . 
(Central Revenue 
Control Laboratories)(SG) 

MOTOR VEHICLE DRIVER 	 I  
A)river of Motor, 	.;.(i) 260-6--326-EB-8-350 k... 950-20-I 150-EB-25-1500 
Veh1sciudI6g 	. () 260-290-EB-&326.8.36i 
Staff Cars. 	: 	 EB8390-10-400 	. 

VIII. OTHER CATEGORIES OFSTAFF (COOK AND HEARER) 
Cooks/Coo1ç Bearers/i. 	96-3-220-EB-3-232 	Tj......_ 750-12-870-EB-14-940 
ButlerilBearers/. 	2. 200-3-212.4-232-EB.4-240..J 
Attendants/WaIters, 	3. 200--3-2064-234-EB4-250 775-1 2-955-EB- 14-1025 
etc. 	. 	. 4. 21041250EB.5.270 	-1 

210-4-226-EB-4-250-EB-5290t_ 800-15- 1010-EB-20-1 150 
225-5-260-6-290-EB-6-308 	825- 15-900-EB-20-1200 

Those teachers who are 
not in the e.xisfing scales 
of pay mentioned in Col..  
3 may //€ giventhe revi- 
red scales mentioned in 	'J 
i/us Col. only after en.sur- 
ing that they have she pre-
scriL',d qual/icaeions. (' 
Those who do not possess 
prescribed qualfica:ioris 
will be given she revised 
scoies mennoned in Pan 
A'of this Schedule. 
which correspond to their 
existing scales. 
The Selection Grade scal: 
indicated in this column 
• will be admissible only ic 
those icaciters who are 
..i'rcady in the existing 
Selection Gradc scales 
mentioned in column 3 

•7. 260-6-326-EB-8-350 	-.1 	 The Ministries/b eparsmcnls 
8. 260-6-290-EB-6-326-8.364-EiBJ 	S S 	 should review the work 

8-390-10400 	 99-20-1I50-EB.25-1500 	contdnt oft/it posts carry- 
R90-6-326-8-350-EB-8-39010400 	 ing the scale of Rs225- 

102 320-6-326-8--390-10400 	- 	 305 so that they are clas- 
11, 330-8-370-10-400-EB-lO-480 1200 0-1440-F.B30-1800 	,sfled as carrying either 
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11.38. We have considered the Matter. There has all along been parity between the staff in the. 

1A&AD and accôuiits staff of other departments, which has beeti disturbed by restructuring IA&i\ 1)  

into two separate cadres viz., audit cadre and accunlc and estabii..hinent cadre and giving higher ay 

scales to 
arc a major portion of staff on the audit si:lc. The. aidit and accounts functions  

complementary to each other and are generally performed in many government offices in an integrated 
manner which is necessary for their effective functioning. The St2ff in these offices perform functions 

of internal check and audit suited to the requirements of each organ isation which are equally important. 
There is direct recruitment in the scale of I .330-56() in aU the audit and accounts cadres through 
Staff Selection ConmissionfRailway Recruitment Boards from among:t. university graduates. We arc 

therefore of the view that there should be broad parity in the pay calc 'I the staff in IA&AD and oilier 

accounts organisatious. Accordingly, we recommend that the pose in the pay scale of Rs.425-700 in 

the organised accounts cadres may be givcn. the scac of Rs.l4C0-?(f'0. In the Railways, this will 
apply to the posts of sub-head in both the ordinary and selection grades. We also redommend that this 

should be treated in future as a functional grade requiring promotionas per normal procedure. The 
proposed scale of Rs.2000-3200 of section officer may also be treated as a fu tionaigrac. With the 

proposed scales, there will be no selection grades for any of the posts. As regards the number of posts 
in the functional scales of Rsl400-2600 and Rs.2000-3200, we note that about 53 per cent of the total 
posts of junior/senior auditor and 66 per cent of the total posts of ordinary and selection grade of 
section officer in IA&AD are in the respective higher scales. Goverment madecide the number of 
posts to be placed in the scales of (i) RsJ400-2600 and (ii) Rs.2000-3200 in the other organised 
accounts cadres taking this factor into consideration. All other accounts posts may be given the scales 

recommended in chapter 8. 

V. Teaching staff 

11.39. There are more than 50,000 teaching staff employed in primary, middle, secondary and 
higher/senior secondary schools run by the ministries of the Government of India and 
Administrations of Union Territories (UT). They are distributed in 21 scales of pay. In UT there are 

about 12,000 primary school teachers (PSI), 20,000 trained graduate teachers (TGT) and 6,000 post-
graduate teachers (PGT). In addition, there are 784 posts of vice-principal and 460 posts of principal 
of secondary and higher secondary schools. 

11.40. Associations representing teachers in UT have stated that thereis considerable stagnation in 
the category of teachers. There is very little opportunity of promotion for teachers. Posts of 
headmaster,, principal and vice-principal are very few. The existing pay scales and the selection 

grades have not provided much relief and most of the associations have asked for longer scales and 
annual stagnation increments. 

There are normally 3 levels of entry for teachers viz., primary, secondary and sentorltilgflef 
Corresponding to these levels, the recruitment qualifications generally are as follows,- 

Matriculation or its equivalent with basic training or Diploma in 

education or 1 year Teachers training certificate course. 
Bachelors degree with degree or diploma in education. 
Master's degree with degree or Diploma in education. 

At present there are no well defined promotion channels and they differ from organisation to 
organisation However, broadly speaking the posts of head master, vice-principal, and principal are 

generally filled by promotion of graduate or post-graduate teachers. In general, there is one selection 

grade available by way of promotion at each level. 
11.42. For the three entry levels of matriculate trained, graduate trained and post-gradu2ietraiT 

teachers, the pay scales are Rs.330-560, 440-750 and 550-900. The promotion grades of teachers at 
the levels• of head masters, vice-principals and principals have the pay scales of Rs.650-1200, 
Rs.1100-1600 and Rs.1200-1600. These six scales cover about 48,000 teachers out of 50,000 

employed by the central government- For these posts we recommend the following scales of pay,- 

PST 	 Rs.1200-2O4O  

T 

T(iT/k-Ieadrnaster 	S 

PGTIVice-Principal Rs. 1640-2900  
Vice-principal/HeadmaSter

. 	

Rs.2000-3500 
Principal 	 Rs.3000-45 00  

11.41. 
secondary , J,  ~1.  - 

Primary school teachers 

Graduate or secondary school teacher 
Post-gradeuate or higher/Senior 
secondary school teachers 
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There7are more than 2,000 teachers who are in the other scales. It will be desirable to place al1'tachcrs 
in the above scales if they have the prescribed qualifications. We recommend that those teachers who 
are not in thee scales of pay may be given these scales after ensuring that they have the prescribed 

: 	qualifications. Those who do not possess these qualifications may be given only the corresponding 
s} 	revised scales of pay recommended by us in chapter 8. 

11.43. The three selection grades for teachers are Rs.530-630, Rs.740-880 and Rs.775-1000 for 
'p primary school, trained graduate teacher/headmaster, primary school and post-graduate 

teacher/headmaster, middle school respectively. These are different from the entry scales. It has been 
reported that the national commissiion on teachers under the chairmanship of Professor D.P.. 
Chattopadyaya has H.n itsieport to government on the pay structure of teacherihamis 
under consideration. Keeping this in view we have not suggested any changes in their pay scale:; 

: 	except simplification of the selection grade which we recommend as follows,- 

PST . 	 Rs.1400-2600 
TOT 	 Rs.1640-2900 
PGT 	 Rs.2000-3500 

YL Electronic Data Processing Staff 

11.44. There are about 4000 posts of Electronic Data Processing (EDP) staff in 21 
ministries/departments. They are in 14 piy scales at different levels from Rs:260-400 to Rs.650-960. 
Special pay of Rs.20/- is given with some of these posts. There are a large number of EDP posts at 
different levels in the National Informatics Centre (N IC), Department of Electronics, Registrar General 
of India (Ministry of Home Affairs), Ministry of Defence, Planning Commission and Department of 
Statistics. EDP posts in the Department of Railways have been dealt with in chapter 10. 

11.45, It hasbeen suggested that there should be a regularly constituted service for staff engaged 
on EDP work. While we agree with the suggestion, we think that at this stage of development,, a 
separate cadre of EDP officers may not be feasible. In fact due to rapid development of 
computerisation in administration, existing employees should be exposed to this discipline so that their 
skills get upgraded for switchover to the new technology of work. Flowever, as a long term policy it 
will be desirable to develop a cadre of experienced employees trained in EDP and other related areas of 
work. We are of the view that the Department of Electonics should examine the matter and suggest 
reorganisation of the existing posts and prescribe uniform pay scales and desgnations in consultation 
with the Department of Personnel. Until then the pay scales and special pays recommended by us in 
chapters 8 and 24 will apply to these posts. 

YIL Laboratory Tecirnidans 

11.46. There are posts of laboratory assistant under the Ministry of Defence in the scale of 
Rs.290-500. These are filled from amongst those who have passed higher second ary/in termediate 
with, science with some experience. We recommend that these may be given the scale of.  
Rs. 1200-2040. 

11.47. There is one post of laboratory assistant in the scale of Rs.530-610 (Selection Grade) in 
Chittaranjan Locomotive Works under the Railways, which is filled by promotion from post in the 
scale of Rs.330-530. We recommend that selection grade post may be given the scale of Rs. 1400-
2300. 

11.48. There are posts of laboratory assistant in different organisations under the Railways in the 
scale of Rs.290-500. They ,are filled by those who have passed higher secondary/in termedi ate 
examination with science and have one year experience. These posts may be given the scale of 
Rs. 1200-2040. 

11.49. In the Directorate of Marketing and Inspection tl FerE are posts of laboratory assistant in the 
scale of Rs.380-560 and posts of junior chetnistin the scale of Rs.425-700. The posts of laboratory 
assistant are generally filled by direct recruits with degree in chemistry. The posts of junior chemist are 
also filled by direct recruits with post-graduate degree or B.Sc.(Honours) in chemistry with some 
experience. It has been stated by the department that junior chemist and laboratory assistant are treated 
as working chemists and their duties are comparable4 They have suggested Merger of both grades In 
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COMMON CATEGORIES 	
ui2 1- c. 

Teaching Staff 

'1 	5!,255 Inlroducfjon.—l'hcrc are about 50,000 teachers in the 
prirflry, nuddic, higher secondary and senior secondary schools runiy 
varkrns Union Territory Administrations, including the Government of 
the National Capital Territory of Delhi, who arc covcrcd by our terms 

• of rfcrcncc. in addition, teaching staff are also employed in schools 
administered by various ministries and departments of the Government 
of India, Railways, Defence establishments, Central Police Organizations, 

3 	etc. While details of the posts in these 
they arc mainly co;cen(ratcd in the Railways and Defence establishments. 

55.256 Prent scales of pa y .—Tcaching Staff in diFfcrcnt categories 
of schools are broadly ciesignacd as Primar' School Teachers, Trained 
(iraduate Teachers and Postgtaduatc Teachers or Leciumcrs. Ilcsidcs. post 
of Headmasiers, Vice-Principals and Principals als. exist in. diifcrcnt 
schools. The National Commission on •Fcachers, appointed tinder the 
Charmanship of Professor D.P. Chattopadhvava, having s&nmtted its  
rcpert to Government in March, 1985, the Fourth ('PC had not f!OOC nto 
the question of rationalization of the scales nt Iic teaching staff. Apa

i
rt 

from recommending scales of pay in replacement of the I hen exisl illp Scales 
of pa v, the Coniuiission had suggestcd only the simplification of he 
Selection Grade. The National Commission on Teachers had recommended 
composite running scalc':; of pa for diffcrcni cat'iorjcs of te:ielitr, and 
ôt her administrative officers in the field of cdiicat ion havin rerard to 
the absence oF adequate Promotion avenues For I hc,a caleorics, (fuvern. 
fllCflt drd flOt . however, accept the recorninendat tori on composite 'scales 
and instead provideiJ the Following pay si miii ic For I he I eacli' N 
Heads of Educa(ioiitI Institutions :- 

R... 
Primary School Teacher .. 	•.. 	1.200-2,040  

Trained Graduate Tezwht-r.'Hca(InIastcr 	 I 
Primary Schor)I 	 ... 	•.. 	I,4X)-2.6(Xi I i . ó't(L2,9() 

Postgraduate Teacner,'; Icadmaster, Middle 
Schoi 	

1,640-2,900 I 2,(XK-3,50 	2,2x-4,ixx 
V ice .iprjncipal/Hcadt 	Scondarv. 

• 	School 	 ... 	
... 	2,000-3,500 2,200-4,000 

3000-4500 

Teachers, as well as Heacimasters and Vice Principals in different 
typcs of Schools are entitled to be placed, on a time-bouid basis, in the 
Senior Scale on completion of 12 years' sen ice The Selection Scale is, 
however, restricted to 20 per cent of the posts in the Senior, Scale of 

iy.tue relevant categories and is admissible after 12 years' service in that e 
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506 	SWAMYS—FIFrH PAY COMMISSION REPORT 

• 55.157 Summary of demands and suggestions.—A very large number 
of individual teachcrs and their rcprcscntatk'cs have suggested, in their 
fllQlfloraflda submitted to us as well as in the course of their oral evidence, 
that the scales of pay finally approved by the Government are not only 
significantly lower than the equivalent of the composite scales of pay 
recommended by the National Commission on Teachers, but also lower 
in relation to certain posts in Government which were inidcntical or lowe: 
scaics of pay prior to January, 1986. This, according to them, has resulted 
in a grave injustice to their community. They have, therefore, urged the 
introduction of a composite running scale of pay using the pay scales 
recommendcd.by the National Commission as the Jt has been further 
pointed out that, though the National Commission had observed that the 
scale of pay of Postgraduate Teachers should compare-favourably with 
that of the Lecturers in colleges in view of the similarities in their basic 
qualifications and also in consideration of the fact that the iormer spent 
an additional year iii acquiring a deree in Education. the gap between 
thcir scales of pa' had nevcrthcle widened over a period of rime. Certain 

ihe: issues raised by the teachers ha\ e heeti bricilv sunimarized below- 

Wherca:.; scl)OOl teachers are required to cross an fficiency 
bar after every six years, no such si ipulal ion exists in respect 
of college lecturers.. 

College kcturers who were already in the Seketion Grade on 
January 1, 1986 were placed in that grade even after revision 
o their scales of pay, school teachers similarly placed, were. 
on the contrary, only placed in the Senior Scale. 'As a result. 

.they would be elig.bk to the Sekction Grade only in 1998, after 
it further period of 12 years. 

(C) Disparities also exist between school teachers and collcc 
lecturers in regard to their placement in the Senior Scale and 
Selection Grade. 

(il) Primary Schcoi Teachers are also dicible for promotion as 
Trained Graduate Teachers. Many CI them are, however, 
unwilling to accept the functional promotion because they 
would be eligible to be placed in the Senior Scale applicable 
to the Trained Graduate. Teachers (shich is identical to the 
Selection Scale of Primary School Teachers) only twelve years 
after their promotion as against the much lesser time taken 
in placcment in the equivalent Selection Scale,of Primary 
School Teachers if they decide to continue only in the same 
post. This is an anomalous sitUation that needs to be rectified. 

55.258 Reasons for non-acceptance of recommendations of National 
Commission on Teachers.—\Ve have been informed by the Ministry of 
Human Resources Development that the recommendation of the National 
Commission on Teachers on introduction of composite scales of pay for 
all categories of teachers and educational administrators was not accepted 
by Government on the following considerations:- 

 4.  
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507 :- 

The ineroduction of a single running pay scale—which itself 
was only illustrative—would present considerable difficulties 
iractual implementation, 

It was the view of the Finance Ministry that it would be 
inappropriate to make a departure from the pay structure -
established on the recommendations of the Fourth CPC. 	'1 

There appeared to be no point in having a running scale 
covering all the grades from the primary school teacher to the 
higher levels in the school system. 

Teachers placed in a running scale would not have the incentive 
or be adequately motivated to improve their performance to 
attain higher levels in the school system. 

55.:259 Our recommendations on scales of pay.—We have given 
careful consideration to the submissions made before us. We arc iniined 
to agree with the views of Government that no special advantages are likely 
to accrue by the introduction of composite scales of pay and that such 
a course of action could instead prove counterproductive in tile final 
analysis. The comparison with college lecturers is also not quite appropriate 
because remuneration cannot be determined merely on the basis of qualifi-
cations to the cxcluson of the distinct differences in duties and tcsponsi-
bilitics; nor is the comparison with certain other posts in Government 
departments, valid because the higher scales of pay recommended for these 
posts by theFourth CPC were based on conscious decisions after taking 
into account the job content, duties and responsibilities and certain other 
peculiarfeatures. While the balance of advantage would lie in rctaininiz 
the presetit three-tier pay structure for the teachers, we arc nevertheless 
of the view that the scales of pay of the teaching fraternity need to he 
improved. After taking into account the composite scales of pay suggested 
by the National Commission on Teachers and other relevant factors as 
well as the rationalized pa' structure projoscd by us in general, we 
recommend that teachers in schools and heads of educationa! institutions 
may be provided the replacement scales corresponding to the scales of pay 
indicated in the following table:- 

Designation Grade Ill Grade II Urak I 

Rs. Rs• Rs. 
Primary School-Teacher 	.. 1.400-2,,00 1.600-2,660 I,t40-2,900 
Trained 	Graduate 	Teacher/Headmaster,  
Primary Scho ... 	... 	... 
Postgradu 

1.6-10-2,900 2,000-3,500 2,500-4,000 
Teacher/Headmaster, 	Middle School ... 	... 2,000-3,500 2,500-4,000 2,200-4,000 

Vice.PrincjpaI/Hdmter Secondary School 
Principal 

2,500-4,000 2,200-4.000 

3,000-4,500 

5S.2O Redency peod for promoon to higher gd.—ln modifi-
cation of the present provisions relating to the placement of different 

H 
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• Important Government Order 

97 
D.G. of Works (CPI4V), O.M. No. DGW/MAN,'23, • 	

dated 31-3-1999 
• Accepth.nce of deposits much in advance from the clients, only 
after aeertaining required details of the work to be carried, out 

It has been brought to the notice of the Directorate General of 
Work that the Executive Engineers have been accepting deposits from 
clients for carrying out certain works as dDeposit,Works7 without any 
estimates or details leading to considerable delay between the date of 
receipt of deposits' and physical conmiencement of work at site and 
consequent time and cost overruns as well as criticism frOm clients. 

it is, therefore, essential that an estimate should be sent to the cli-
ent 'department fully ascertaining all necessary Site details, technical' 
feasibility, typographical details ownership of land, etc., before accep-
tance of any deposit by the Executive Engineer. in case any prelimi-
nary work like soil testing, site survcy/contour, etc., are to be done, a 
small estimat6 can be sent to client and depOsits received. Otherwise no 
deposit should be accepted without completing the necessary formali-

tier'This

nd obtaining written approval of the Qiicf Engineer concerned. 
 Issues with the approval of DG (W). 

- 	 [issued from File No. 30/1/96/SE/CM] 

H 	 .98 
• 	G.L, M.F., Notfn. No. 200/77/974Th-I, dated 20-1-1999 

• 	Maximum amount of gratuity exempted from IT, 3 lakhs' 
S.O. 28ilC.__-In'exercjse of the 'powers conferred by sub-ëlause 

(iii) of Clause (10) of Section 10 of the Income-tax Act, 1961' (43 of 
1961), the Ceitra1 Government, having regard to the maximum amount 
of any gratuity payable to its employees, hereby specifies three lalchs 
and fifty thousand rupees as the limit for the purposes of the said sub-
clause in relation to the employees who retire or become incapacitated 
prior to such' tetirement or die on or after the 24th September, 1997 or 
whose emp1oyment is terminated en or after' the said date. 

9 /7. 	 9  
,O.'L, MHRD, Dept., Of Education, Cir. Lr. No.. F. 5-14197-UJ'.J, 

• 	 dated 7-8-1998 

Revised pay scales of School Teachers 
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The Ministry of Finance, Department of Expenditure, vide Notifi-
cation GSR No. 569 (E), dated 30-9-1997 have provided the upgraded 

• : scales for Primary Teachers, .Trained Graduate Teachers, Postgraduate 
Teachers, Vice-Principals and Librarians as given in Part 'B' of the 
Notification. These upgraded pay scales are subject to the provi-
sions/conditions given in the preamble to Part W. The senior scale for 
Vice-Principal/Headmaster, Secondary School and pay scale of Princi-
pals will be the replacement scales as given in Part 'A' of the Notifica-
tion. As per the Notification, the revised scales for Teachers are as 
under:- 

I 	Present Scale 	I 	Revised Scale 

C 

(a) Primary School Teacher 

Entry Scale Its. 1,200-30-1,560-40-2,040 Rs 4,500-125-7.000 

Scriior Scale Rs. 1,400-40-I,600-50-2,300- Rs. 5,000-150-8,000 
• 60-2,600 

Selection-Scale Its. 1,640-60-2,600-75-2,900 Its. 5.500-175-9,000 

Teacher/Headmaster, Primary School Trained Gradw,te 

-Entry Scale 	f Rs. 1,400-40-1,600-50-2,300- Its. 5,500-175-9,000 
N 60-2,600 

Senior Sale Rs. 1,640-60-2,600-75-2,900 Its. 6,500-200-10,500 

Selection Scale ks. 2,!Y""-1  300-75-3,200- Its. 7.500-250-12,000 
100-3,500 

Postgraduate Teacher/Headmaster, Middle School 

Entrr Scale 	' Rs. 1,640-60-2,60015-2,900 Its. 6,500-200-10,500 

Senior Scale Its. 2,000-60-2,300-75-3,200- Its. 7,500-25042.000 
100-3,500 

Selection Scale Its. 2,200-75-2.800-100-4,000 Its. 8,000-275-13,500 

Vice.PrincipalflleadlflaSter, Secondary School 

Entry Scale Rs. 2,000-60-2,300-75-3,200- Rs. 7,500-250-12,000 
100-3,500 

.7 

Senior Scale 

(e) Principal 

(/) Librarians 

Entry Scale 

Senior Scale 

Selection Scale 

Its. 2,200-75-2,800-100-4,000 

Rs. ,000-100-3,500-125-4,500 

Rs. 1,40040-1,600-50-2,300-
60-2.600 

Rs. 1,640-60-2,600-75-2,900 

Its. 2,000-60-2,300-75-3,200-
100-3,500 

Its. 8,000-275-13.500, 

Rs. 10,000-325-15,200 

Its. 5,500-175-9,000 

Rs. 6,500-200-10,500 

Its. 7,500-250-12,000, 

• 2.' In continuation of the above, following points are made in order 
to ensure that there is no wrong interpretation or mis-interpretation of 
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the decisions of the Goverrimcnt on reconmendations of the Fifth Cen-
tral Pay Cornmission:- 

(1) Teaching Allowance/Special Allowance: 
In view of the recommendations of the Pay Commission as ac-

cepted by the Government, the Teaching Allowance stands abolished 
with effect from 1-1-1996, i.e., the date of implementation of the re-
vised pay scales. Further, the Special Allowance admissible to Vice-
Principal/Headmaster, Secondary School also stands abolished with 
effect from 1-1-1996. However, the Principals will continue to draw 
the Special Allowance of Rs. 150 p.m. pending decision of the Gov-
ernment on the recommendation of the Pay Commission to enhance 
this allowance to Rs. 300 p.m. 

Residency period: 
The proposed improvement in the residency period in the entry 

and senior Scale for School Teachers has been made by the Pay Com-
mission in the Context of a general Assured Career Progression (ACP) 
Scheme recommended for Central Government employees. The Gov-
ernment is. still examining the proposed ACP Scheme and no decision 
has been taken with regard to the improvement in residency period 
proposed for School Teachers. It is, therefore, clarified that the exist-
ing provisions for grant of senior scale and selection scale shall con-
tinue pending decision of the Government. 

Miscellaneoz'.c Teacher.c: 
The revised pay structure for teachers is also applicable to the 

equivalent categories of miscellaneous teachers to the extent of their. 
existing scales of pay being replaced by revised scales of pay listed 
above. 

3. This issues with the concurrence of Integrated Finance Division 
of this Ministry. 

(tIC 
G.I., MHRD (Dept. of Education), C'ir. Lr. No. 23-5-95-TS. I. 

dated 26-2-1999 
Revised pay scales of Faculty and Scientific/Design Staff, from 

1-1-19% 
I am directed to say that the matter relating to revision of pay 

scales of the faculty and scientiuic/design staff of Indian Institute of 
Tecbnoiogy (ilTs), Indian Insitue of Management (liMs), Indian In-
stitute of Sóience (uSc), Bangalore, National Instituteof Industrial En 
gineering (NITIE), Mumbai, Indian School of Mines (SM), Dhanbad 
and' Indiani Institute of Information Technology and Management (II-
ITM), Gw4lior, has been under consideration of the Government. It 
has been decided by .  the Government to revise the scales ofpay of the 
faculty and Scientific/Design Staff of lITs, liMs, uSc, Bangalore, 
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Annexure- 

CENTRAL ADMINISTRATIVE TRIBUNAL, GUWAHATI BENCH. 

OrigInal Application No. 13 of 1999. 

Date of Order : This the 15th day of December,2000. 

Hon'ble Mr. Justice D.N.Chowdhury, Vice-Chairman. 

Hon*ble Mr. M.P.Singh, Administrative.Member, 

Shri Shebnath 0ha Kumar 
Son of late Kaushiki Nath Jha 
25 Assam Rifles, 0/0 99 APO 
Sanshak, Dist. Ukhrul 

• .Applicant 

By Advocate Sri M.Chanda. 

-versus- 

Union of India 
through the Secretary to the Govt. 
of India, Ministry of Home Affairs, 
New Delhi. 

The Director General of Assam Rifles, 
Shillong-793011 

The Commandant, 
25 Assam Rifles, 
C/o 99 APO 

• ..Respondents. 

By Advocate Sri A.Deb Roy, Sr. C.G.S.C, 

ORDER 

CHOWDHURY J. (v.c.). 

This application unser Section 19 of the Admjnistra.. 

tive Tribunals Act 1985 has arisen and directed against 

the order communicated under letter No. Vol. 12012/56/98-A/ 

0791 dated 12.10.98 thereby bringing down the pay, scale 

of Rs.5500-9000/_ to Rs. 5000-8000/- and recovery of the 

amount already paid. The applicant is working as a Mmdi 

Teacher in the Assam Rifles and presently posted at 15 Assam 

Rifles, Sansa in the district of TJkhrul, Manipur. In the 

year 1986 Government of India revised the pay scales of the 

Central Government employees on the 
recommendation Of the 

Contd.. 

I 
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4th Central Pay Commission by a Notification dated 13.9.86. 

The Government of India approved the new pay scales of 

Group B, C and D employees. In pursuance thereof the appli-

cant was placed in the revised scale of Rs, 1200-2040/-, The 

respondents by order dated 26.8.87 raised the scale of the 

applicant, a permanent Hindi Teacher attached to Directorate 

General Assam Rifles to Rs. 1480 + 20 pp per month with effect 

from 1.12.86 in the scale of Rs. 1400-40-1600-50.2300EB..60... 

2600/- with date of next increment on 1.3.87 in view of the 

fact that the applicant passed the B.Ed examination, After 

working out the details his pay was fixed accordingly. The 

5th Central Pay Commission recommended for further revision 

of pay scales of the Central Government employees and as per 

recommendation the scale of pay of Rs, 1400-2600/- was revised 

to Rs. 5500-9000. The applicant has stated that the revised 

scale was extended to him with effect from 1.1.1996. The 

applicant was drawing his salary in the appropriate revised 

scale of Rs. 5500-9000/- but his salary was reduced with 

effect from 1.10.98 by an oral order issued by the Commandant, 

25 Assam Rifles and he was given a lower scale of Rs.5000-

8000/-, which is the correspondjng pre-revised scale of 

Rs.1 4 00_2600/... for senior scale of primary school teachers. 

The applicant being aggrieved with the reduction of pay 

submitted a representation dated 11.8.98 and the same was 

rejected by the respondents on 24.8.98 	XkXX 

The respondents in its commu- 

nication mentioned that a clarification was sought from the 

unit by the DGAR whether scales approved in Part B First 

Schedule of Revised pay Rule 1997 are applicable to AR 

teaching staff vide their 
SignalNo. A 1946 dated 29.798 

I 



and the DGAR was intimated vide Signal No. 2488 dated 

5.8.98 that those scales were not applicable. Hence the 

Part II Order No. A25AR/Civ/01/98 dated 22.1.98 by which 

enhanced scale given was cancelled. The applicant not being 

satisfied preferred a representation for redressal of his 

grievances. According to the applicant that representation 

was also not responded but the respondents passed a general 

order on 21.9.98 which was communicated to the applicant 

by letter No. VII 12012/56/98_/0791 dated 12.10.98, which is  

is the subject matter of this proceeding. The full text of 

the aforesaid communication is reproduced below : 

"1. Of late it has been observed that units/Rgs 
HQs are fwd application representations of 
teaching staff of AR for granting Higher/Sr/TGT 
pay scale. 

In this context it is clarified that pay scale 
mentioned in Part 'B' of cCs(RP) Rules 1986 is 

applicable to teachers of all Union territories 
(except Chandigarh) and Central Org like Kendriya 
Vidyajaya Sangathan etc. are not applicable to AR 
teachers. This has been clarified by NI-IA. 

Higher/Sr/TGT pay scale were gtd to a few teaching 
staff of AR erroneously due to wrong interpreta 
tion/implementation of Govt. Notifi 
' 	 cation vide Part 
B' of CCS(RP) Rules 1986. Necessary action is in 

hand to regularise such irregularj5 departmen 
tally, Modalities for refixation of pay as on 01 
Jan 86 and affecting recoveries will be intimated 
in due course. 

In view of the above, it is requested to instr 
all Rg Hqs/units not to fwd any application/repres-
entation on this subject." 

By the aforesaid communication it was indicated that 

pay scale mentioned in part 'b' of CCS(Rp) Rules 1986 is 

applicable to teachers of all Union Territories (except 

C
handjgarh) and Central Organisation like Kendriya Vidyalaya 

Sangathan etc. were not applicable to the Assam Rifles 

Teachers as was clarified by the Ministry of Home Affairs, 
' I 

Graduate Teachers of the Assam Rifles 
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were granted the same pay scale erroneously and accordingly 

authorities are instructed to regularise the irregularities 

departmentally by affecting recoveries in due course. The 

applicant being aggrieved moved this Tribunal by filing 

this application challenging the legality of the afore-

mentioned order. 

2. 	The respondents contested the application and filed 

written statement by denying and disputing the claim of ,  

the applicant. The respondents in their written statement 

reiterated the grounds mentioned above and stated that 

revised pay was granted to the applicant and his pay was 

fixed in the scale of Ps. 5000-150-8000/- corresponding to 

old scale of Ps. 1400-2600/- as per revised pay Rules 1997. 

IPS was prepared accordingly on 17.10.97 and forwarded to 

the Accountant General Maiipur to test audit and approval. 

The AG Manipur returned the IPS after doing the needful 

with advise to draw and disburse the revised pay subject 

to further check by the audit department. Necessary part Ii 

order to this effect was also published on 29.10497,Subse 

quently in 1998 the subordinate unit erroneously refixed 

the pay of the applicant in higher scale which was also 

later on cancelled after attaining clarification from 

Respondent No.2. The order dated 21.9.98 was issued as 

number of representations were received with regard to the 

scale of revised pay, It was also stated that the scale 

of pay of Ps. 5500-900/- was not applicable to the applicant 

as the corresponding scale of P5.1400-2600/- was enhanced to 

Rs.5000-8000. 'It was also stated'tht the applicant was 

granted higher scale Considering his qua1ifjcj0 
in the  
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pre-revjsed scale. 

3. 	We have heard Mr. M. Chanda, learned counsel for the 

applicant and Mr. A.Deb Roy, learned Sr. C.G.S.C. at some 

length. Mr. Chanda submitted that as per the decision of the 

Central Government all the Teachers under the Assam Rifles 

including the Primary Teachers.Trajned Graduate Teachers etc. 

as mentioned in Part 'B' of the Notification subject to the 

provisjons/conitions given in the preamble to Part 'B' are 

entitled for the scale. The recommendations also shows as 

such. The clarifications issued by the Ministry of Human 

Resource Development was not placed before us. We find it 

difficult to accept the submissions of A. Deb Roy for d±sti 

nguishing the applicant from the other Teachers. The Govern 

ment directions including the Pay Comjnigsion recommendations 

are app1jca}1e to all the Central Goverhment employees inclu 

ding the Assam Rifles Teachers. The Pay Commission recommen_ 

datjon to this extent was accepted by the Central Government. 

T
herefore, we find no discernable reasons or excluding the 

T
eachers of the Assam Rifles from the benefit of the revised 

scale in the absence of any cogent ground. No materials so 

far produced before us for excluding the benefit to such clas 

of Teachers from the policy decision relied on by Mr. Chanda 

in this context in Union of India & °rs. Vs Bijoylal GhQsh 

& Org. reported in (1998) 3 SOC 362 is also lends support the 

view we have reached. In these circumstances, the impugned 

order No. I . 14014/1 9
/98_998 dated 24.8.1998(Aflnexure_3) 

issued by the 25 Assam Rifles as well as DGAR letter No. A/1-
A/87/p/264 dated 21.9.98 comrnunjóated vide Annexure_4 letter 
are set aside and quashed and the respondents are directed to 
give effect to the applicant the 

consequentialbenefit andf 

The 	
of Pay of Rs.55009000/ with other conge 

tionis ac indicated above. There shall cordingly 
allowedthe extept 

Sd/: Vice-Chairman  
Sd/ Member 
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From 

JT/0056, Jr. Teacher 
Bitan Kr. Deb 
12 AR, C/o 99 APO 

To 

The Directorate General, 
Assam Rifles, 
Shillong-il 

(Through proper channel) 

Sub : Fixation/Entry pay scale according to 5 CPC for 
Primary School Teachers. 

Sir, 

1. 	Ref to M.P. Range Sig No. A 1236 dt. 2rd March98 

Under 4th CPC teachers of Assam Rifles were given 
the privilege to draw PRT Entry Scale of 1200-30-
1560-40-2040 as per with their counterparts in 
Central Government School Teachers. 

As per Government of India, Ministry of Finance, 
Notification No. 385 of the 30th Sept, 1997 the 
Entry pay scale of Primary School Teachers is 
4,500-125-7000. This is the lowest scale for 
primary School teachers as approved and declared 
by Government of India. 

It is therefore, requested to your honour to 
kindly grant me the above mentioned entry scale of 
the PRT under 5 CPC and enable me to draw the 
benefits of the said scale. 

Thanking you in anticipation. 

Dated 
	

Yours faithfully, 
the 11th August'98 

(ITAN KUMAR DEE) 
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Copy of Ministry of Human Resource Development (Deptt. 

of Education letter No. F.5.180/86-UTI. dated 12 Aug 7, 

Subject : Revionofascales of School Techerg. 

I am directed to say that the National Comrniss-
ion on Teachers under the Chairmanship of Prof. D.P. 

Chattopadhyya has made various recommendations concern-

ing pay and service cond1tjo5 of teachers at 3chool le-
vel. Pending Govts d?c±sjQfl on the report of National 

Commission on Teachers, the Fouth Central Pay Commiss-

ion Only recommended the replacement scales for the 

schools teachers. Accordinglygi these pay scale were 

implemented wide Ministry of Finance (Dept. of Expendj 

ture) 's Notifications No. F. 15910-Ic/36 dated 13th 

September 1986 and 22nd September 1986. Susequey it 

was clarified that the revised scales of pay for differ -
ent grades of teachers are based only on the recomme nda-
tions of the Fourth Central Pay Commission that decision 

on the recommendations of Nation Commission on Teachers_I 

is yet to be taken and that it would be done as soon as 
Possible. 

2. 	
In partial Modification of Finance Ministrys 

Notifications No. F.15(i)i/86 dated 13th 
5epternber 1986 

and 22nd 5eptember, 1986 by which replacent seales were 

given to school teachers, it has now been decided that 

the revised pay scales of school teachers in all Union 

Territories (except Chandigarh including Govt. aided 

schools and oranisatjons like Kendriya Vidyalaya 

angathan and Central Tibetan School Administration etc. 
will be as undet : 	 - 

or of chool Teacrs 

Primary School Teachers 

Senior scales (after 12 
years 

Revised 

Rs. 

Rs. 140040_1600_50_1650_EB 
50-1 9SO-EB5o_225o.EB_5O_ 
23 0060..2600. 

Selection grade (after 12 	Rs. l64O602000_EB_6O 2360 years in senior scales and 	EB_50_20_E62900 attainment of qualifications 
laid down for TGT, 

Contd. •. 
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Trained Graduate Teadhers 
Head Masters of Prim.ry 
Schools 

Senior scales (after 12 
years) 

Selection scale (after 12 
years in senior scales 
and attainment of quali-
fications laid down for 
PGTs) 

Post Graduate Teachers/ 
Head Masters of Middle 
School 

Senior scale (after 12 
years) 

Rs. 1400-40-1600-1650EB_50_ 
1950-E3_50 .... 2 250...EB50...2300_ 
60-2600. 

Rs. l64O-60-2000EB6o_236o_ 
EB-60-2 600-75 -2750-EB-75 
2900. 

Rs. 2000-G0-2300-75-2375_EB.,., 
7 S -282 5-E375_32OO_1OO_ 
33 00-EB-100-3500. 

Rs. l64O-6O-2000-EB-60...2360_ 
EB-60-2 600-75-2750_75_ 
2900. 

Rs. 2000-60-2300_75_2375....Eg.... 
75-2825-E3_75_3200...100... 

Selection scale(after 12 	RS,2200_75_2650_EB_75_280,Q..., 
years in senior scale 	100-3200-E3.1003300_EB_ 

100-4000/- 

(d) Vice Principal/Headmaster 	Rs. 2OOO-60-23OO-75-2375_Eg... of Secondary School 	75-2825-E3_75_3200_100_ 
3 300-EB-100..3500. 

Senior scale (After 12 years) 	Rs.200_75_2550_E3_22-00_100 

4000. 

It has also been decided to grant Teaching Allowance 
@ Rs. 100/- p.m. to primary school teachers, Headmasters of 

Primary School, Traineg Graduate Teachers, Headmasters of 

Middle School and Post Graduate Teachers, special Allowance 

Rs. 150/- p.i. will be payable to Vice_Prjncjp&&s and 

Principals of Senior Sectondary school and Headmasters of 
Secondary School. 

3. The revised pay scale will be admissible subject to 
the following conditions : 

I) While senior scale will be granted after 12 years to 

primary school teachers, Trained Graduate Teachers/Head 

masters of Primary School and Post Graduate Teachers/Head 
masters of Middle Schools, the 5eêctjon scale will be 
granted after 12 years service in the senior scale of the 

Contd.. 



IIX\ 

respective cadre. For the Vice-Principal's Headquar±ers 

of Secbndary Schools, there will be only Senior Scale 

after 12 years and no Selection scale. 

The number of posts in the Serection scale for primary 

school teachers, Trained Graduate Teachers/Headmaster Of ,  

Primary School, Post Graduate Teachers/Headmasters of 

Middle School will be restricted to 20% of the number of 

posts in the Senior Scale of the respecti'e cadre. 

The Senior and Selection scale will be given after 

screening regarding their satisfactory performance by an 

appropriate DPC. 

Every teacher would be required to participate in 

and in-service trainihg programme of at least three week's 

during before he/she corss an EB or is promoted to Senior 

Scale or Selection Scale, i.e., once in every six years; 

provided that where arrangements for such training cannot 

be made, the appointing authority may exempt a category 

• of teachers for a specific period of time. 

v),  Although for purposes of grant of Selection scale 

primary school teachers and Trained Graduate Teachers 

will be required to obtain higher qualifications, they 

will not be required to shift to an institution of higher 

level. 

vi) Appointment to the post of Principals, Vice-Princi-

pals and Headmasters will he made in all schools on the 

basis of merit. 

• 4 	The revised pay sOales, teaching allowance and special 

allowance will be applicable with effect from 1.1.1986. 

The arrears of pay for the period 1.1.1986 to 31.3.86 

which will accrue over and above the arrears of pa 

consequent upon the revision of pay scale on the recomm-

endations of Fourt Pay commission vide Ministry of Finance 

Notification No. 15(1)-Ic/86, dated 13.9.1985 and 22.9.86 

will have to be deposited in Provident Fund Account. 

5. The above pay scale will be applicable to School 
Teach er of the categories mentioned above and to the 

incumbents o.f such teaching posts as are analoguous to 

the above mentioned cagegorie5 of posts of teachers 

CQfltd.., 

/ 
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working in schools in all Union Territories (except Chandi_ 

garh) including Govt. aided schools and organisations 

like Kendriya Vidyalaya angathan, Central Tibetan School. 

Amendment to the Central Cjj1 Service (Revidpay) 

ftuies, 1986 will be issued separately by the Ministry of 

inance. 

This issues with the concurrence of Ministry of 

inance (Department  of Expenditure vide their U.O. No. 

4183/E.iii/87 dated 10.8.1997. 
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1 1052/19/A/9e./2058 

Junior Public School 
12 Assam Firles 
C/o 99 APO 

12 Assam ifles 
C/o 99 APO 

12 
4 Oct 98 

Sub : GRANT OF HIGHER/SEIOFVTGT PAY SCALE TO 
TEACHING STAFF OF ASAM FIFLES. 

A copy of JJG Assam Rjfls letter 

98/264 dt. 21 Sep 98 is fwd herewith for your info please. 

Sd/- TiNS Yadav End : 
As above 	 Maj 

Aajt 
for Comdt. 

(Copy of BOAR letter No. ZV1 -A/87/P/98/264 

Dt. 21 Sep 98 

AS ABOVE 

Of late it has been obs that TJnits/Rg Has are fwd 
applications/representations of teaching staff of AR for 
granting higher/sr./TGT pay scale 

In this context it is clarified that pay scale - 
mentioned in Part 'B' of CCS(RP) Rules 1986 is applicable 
to teachers of all union territories (Except Chandigarh) 
and Central Org like Kendriya Vidyalaya Sangathan etc are 
not applicable to AR Teachers. This has been clarified by 
MHA. 

Higher/sr/ToT pay scales were gtd to a few teaching 
staff of AR erroneously due to wrong interpretatjon/ 
implementetion of Govt. Notification vide Part 'B' of CCS 
(Rp) Rules 1986. Necessary action is in hand to regularise 
such irregularities departmentally. Modalities for refix- 
ation of pay as on 01 Jan 86 and effecting recoveries will 
be intimated in due course. 

In view of the above, it is requested to instr all 
Rg HQz/Units not to fwd any application/representation on 
this subject. 

Please ack and confirm. 

Sd/- Xxx 
(rs hulj) 
DD(A) 

for IJir(Adm) 
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12 Assam if1es 
C/o 99 APO 

11052/19/A/98/2015 	12 Assam Rifles 
c/o 99 APO 

19 Oct 98 

Junior Public School 
12 Assam Rifles 
c/o99Ap0 

CORESP0NDING PAY SCALE ACCORDING TO 5TH CPC 

Ref our letter No. 11052/19/98/2058 dt. 13 Oct 

98. 

A copy of DGAR Sig No. A 3180 dt. 14 Oct 98 added 

to HO MP Rg with info this uhit is fwd herewith 

for your info please. 

Sd/- Illegible 
:1 	

Enclo : As above. 	 (UNS Yadav) 
Naj 
Adjt 

..... 
(DGAR sig No. A 3180 dt. 14 Oct 98) 

ASAEOVE 

Corresponding Pay scale according to 5th CPC (.) 

Ii 	 Ref your signal A 1204 Sept 23 (.) Pay scale Rs.4500- 

7000/- Not admissible to Hindi/Junior Teacher of Assam 
Rifles C.) In this connection request draw your attn to 
our letter No. A/1-87/p/98/264 Sep 21. 


